BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

IN THE MATTER OF: Approva under regulation-86 for transmission tariff for 765/400
kV, 1x1500 MVA, ICT-2 at Dharmjaygarh S/S along with associated bays (Ant. DOCO
01.01.2014) under Supplementary Transmisson Scheme of upcoming IPP Projects in
Chhattisgarh.

PETITIONER

Power Grid Corporation of IndiaLtd. (Govt. of Indiaundertaking)

Registered office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 110 016
Corporate office: "' Saudamini**, Plot no.2, Sector-29, Gurgaon -122 001. (Haryana)

Power Grid Corporation of India Ltd., the petitioner in the matter, is filing petition under
Regulation-86 for approval of transmission tariff for 765/400 kV, 1x1500 MVA, ICT-2 a
Dharmjaygarh S/S along withassociated bays (Ant. DOCO 01.01.2014) under Supplemicntary
Transmission Scheme of upcoming I PP Projectsin Chhattisgarh.

In terms of Regulation 3(2) of the Central Electricity Regulatory Commission (Procedurefor
making of application for determination of tariff, publication of the application and other
related matters) Regulations, 2004, copy of complete tariff application is hereby served to
the respondents (beneficiariesof Western Region), for information and necessary action in
the matter.

Thetariff application is hereby served through the nodal officersof the respondentsfor CERC
matters, on the addresses as mentioned below:

ADDRESSESOF NODAL OFFICERS-

_ 1-—Managing Director __ = o

Madhya Pradesh Power Management Co. Ltd
Shakti Bhawan, Rampur

Jabalpur - 482 008

2. Secretary (Finance)
Electricity Department
Power House Building, 2™ floor,
Adrriinistration of Daman & Diu
Daman - 396 210

3 Chairman
Gujarat Urja Vikas Nigam Ltd.,
Sardar Patel Vidyut Bhawah,
Race Course,
Vadodara-390 007



Vadodara-390 007

4. Chief Ennineer (Electrical)

Electricity Department
Govt. of Goa, Vidyut Bhawan,

Near Mandvi Hotel,
Panaji,Goa - 403 001

5. Secretary (Power)
Electricity Department
Administration of Dadra Nagar Haveli
U.T., Silvassa- 396 230

6. Chief Engineer (Power Purchase Cell)
Maharashtra State Electricity Distribution Co. Ltd- -
5th Floor,Prakashgad,
Plot No.9, Anant Kanekar Marg,
Bandra(East), Mumbal - 400 051

7. Chairman
Chhatisgarh State Electicity Board
P.O.Sunder Nagar, Dangania, Raipur
Chhatisgarh-492013

. Them . :
_ 8 Madhya Pradesh Audyogik Kandra - T -
Vikas Nigam (Indore) Ltd.
~ TA/54, Press Complex, Agra-MumbaiRoad, S
Indore -452 008.
Kindly acknowledge the receipt.
PETITIONER
POWER GRID CORPORATION OF INDIA LTD.
REPRESENTEDBY
w ?;-%R:aju
GURGAON Dy. GENERAL MANAGER (COMMERCIAL)

DATED: 1311.2013
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BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

IN THE MATTER OF: Approval under regulation-86 for transmission tariff for 7651400 kV,1x1500
MVA, ICT-2 at Dharmjaygarh S/s along with associated bays (Ant. DOCO 01.01.2014) under

Supplementary Transmission Scheme of upcoming | PP Projects in Chhattisgarh.

Power Grid Corporation of India Ltd. —PETITIONER
(Govt. of India undertaking)
Registered, office: B-9, Qutab Institutional Area,

Katwaria Sarai, New Delhi 110 016 and
Corporate office: " Saudamini** ,Plot no.2,
Sector-29, Gurgaon -122 001. ( Haryana)

Chhattisgarh state Electricity Board --—— RESPONDENTS
P.o. Sunder Nagar, Dangania, Raipur

Chhatisgaarh-492013

Represented by its Chairman and Others

INDEX
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11. | Auditorscertificate for cost Encl - 4 27~ 2%
12. Tariff Details and supporting documents (Forms1to 14) | Encl -5 25 :g—j“
13. Check list - =1 |
’ FILED BY

POWER GRID CORPORATION OF INDIA LTD.

- @x

REPRESENTED BY S.S. RAJU

GURGAON {Commercial)

DATED: ..43,11.2013




lrr\

™

BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

IN THE MATTER OF: Approva under regulation-86 for transmission tariff for 7651400 kV,1x1500
MVA, ICT-2 a Dharmjaygarh S/s aong with associated bays (Ant. DOCO 01.01.2014) under
Supplementary Transmission Scheme of upcoming | PP Projectsin Chhattisgarh

Power Grid Corporation of India Ltd. ---PETITIONER
(Govt. of India undertaking)

Registered office: B-9, Qutab Institutional Area,

Katwaria Sarai, New Delhi' 110 016 and

Corporate office: ' Saudamini** ,Plot no.2,

Sector-29, Gurgaon -122 001. ( Haryana)

Chhattisgarh state Electricity Board -— RESPONDENTS
P.o. Sunder Nagar, Dangania, Raipur

Chhatisgaarh-492013

Represented by its Chairman and Others

To

The Secretary
Central Electricity Regulatory Commission
New Delhi. 110 001

Sir,
Theapplicationfiled under Regulation 86 of CERC (Conduct of Business)-Regulation;-1999 and CERC

(Termsand Conditionsof Tariff) Regulations’2009 for determination of Transmission tariff from DOCO
to 31.03.2014 may please be registered.

FILED BY
POWER GRID CORPORATION OF INDIA LTD.

& f
o T
REPRESENTED BY S. S. RAJU
Dy. General Manager (Commercial)
GURGAON
Dated: ..12,.11.2013



BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

Power Grid Corporation of India Ltd. —PETITIONER
(Govt. of India undertaking)

Registered office: B-9, Qutab Institutional Area,

Katwaria Sarai, New Delhi 110 016 and

Corporate office: " Saudamini' ,Plot no.2,

Sector-29, Gurgaon -122 001. ( Haryana) y

Chhattisgarh state Electricity Board —— RESPONDENTS
P.o. Sunder Nagar, Dangania, Raipur

Chhatisgaarh-492013 . - -
Represented by its Chairman and Others

MEMO OF PARTIES
POWER GRID CORPORATION OF INDIA LTD. ---PETITIONER
VERSUS

1. CHHATTISGARH STATE ELECTRICITY BOARD
P.O.SUNDER NAGAR, DANGANIA, RAIPUR
CHHATISGAARH-492013
REPRESENTED BY ITS CHAIRMAN-

2. MADHYA PRADESH POWEEMANAGEMENT CO. LTD.
SHAKTI BHAWAN, RAMPUR
JABALPUR - 482 008
REPRESENTED BY ITSMD

3. MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD.
PRAKASHGAD, 4TH FLOOR
ANDHERI (EAST), MUMBAI - 400 052 .
REPRESENTED BY ITSMD

4. GUJARAT URJA VIKASNIGAM LTD.
SARDAR PATEL VIDYUT BHAWAN,
RACE COURSE ROAD
VADODARA - 390 007 D, B
REPRESENTED BY ITSCHAIRMAN - g..-'."-x'_‘;;j'ﬂ:je.\\

5. ELECTRICITY DEPARTMENT
GOVT. OF GOA
VIDYUT BHAWAN, PANAJI,
NER MANDVI HOTEL, GOA - 403 001
REPRESENTED BY ITSCHIEF ENGINEER (ELECTRICAL)

4 TH um"?'a/



6. ELECTRICITY DEPARTMENT
ADMINISTRATION OF DAMAN & DIU
DAMAN - 396 210
REPRESENTED BY ITSSECRETARY (FIN.)

7. ELECTRICITY DEPARTMENT
ADMINISTRATION OF DADRA NAGARHAVELI
© - UM, SILVASSA - 396 230
REPRESENTED BY ITS SECRETARY (FIN.)

8. MADHYAPRADESH AUDYOGIK KENDRA
VIKAS NIGAM (INDORE) LTD.

3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD,
INDORE-452 008

FILED BY
POWER GRID CORPORATION OF INDIA LTD.

.
m-ﬁ

REPRESENTED BY S. S. RAJU

GURGAON Dy. General Manager (Commercial)
Dated: ..14«11.2013
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IN THE MATTER OF: Approval under regulation-86 for transmission tariff for 765/400 kV,1x1500
MVAE,| ICT-2 a Dharmjaygarh S/s along with associated- bays (Ant. DOCO-01.01.2014) under
Suppl gmentary Transmission Scheme of upcoming | PP Projects in Chhattisgarh.

Power Grid Corporation of IndiaLtd. —-PETITIONER
(Govtfiof Indiaundertaking)

Registered office: B-9, Qutab Institutional Area,
Katwdyia Saral, New Delhi 110 016 and

Corporate office: “Saudamini” ,Plot no.2,

Secmgﬁ, Gurgaon -122 001. ( Haryana) .

-——— RESPONDENTS

Chhatgisgarh state Electricity Board
P.o. Slinder Nagar, Dangania, Raipur
Chhatjsgaarh-492013

Reprefented by its Chairman and Others

: AffidasiiFerifuing 3 Petition
“\; ll '
1 S ARaju, S/O Sh S B Raju, working as Deputy General Manager (Co

Corpation of India Ltd., having its registered Office at B-9, Institutional Arca, Katwaria Sarai, New
Dd hi-Ello 016, do hereby solemnly affirm and state as under:-

1 am the Dy. General Manager of Power Grid Corporation of India Ltd., the representative of the
H%tltloner in the above matter, and am duly authorised to make this affidavit. —

: @



i,

2. | submit that the enclosed tariff Petition is being filed for determination of Transmission Tariff
7651400 kV, 1x1500 MVA , ICT-2 a Dharmjaygarh S/s along with associated bays (Ant. POCO
01.01.2014) under Supplementary Transmission Scheme of upcoming |PP Projectsin Chhattisgarh.

3. i submit that no other tariff Petition except this Petition has been filed directly or indirectly for
approval of Transmission Tariff for 2009-14 Block for 7651400 kV,1x1500 MVA , ICT-2 at
Dharmjaygarh S/s along with associated bays (Ant. DOCO 01.01.2014) under Supplementary
Transmission Scheme of upcanting |PP Projects in Chhattisgarh.

4.  The statements made in the tariff Petition herein are based on petitioner company's official records
maintained in the ordinary course of businessand | believe them to be true and correct.

5.  Thedocuments attached with the petition are legible copies and duly attested by me:?

ﬁiﬁif//

m...
(DEPONENT)
VERIFICATION
Solemnly affirmed a Gurgaon on this .......... !&f.day of Nov, 2013 that the contents of the above

affidavit are true to my knowledge and belief and no part of it is false and nothing material has been
concesal ed there from.

(DEPONENT)

MAHEMDER = FUN
AONVOCATE & OTARY
EWETT GURGADN (Hareana) bnae




BEFORE

THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

PETITION NO.: cvvaurns

IN THE MATTER OF: Approval under regulation-86 for transmission tariff for 7651400 kV,1x1500
MVA, ICT-2 a Dharmjaygarh S7s along with -associated bays (Ant. DOCO 01.01.2014) under
Supplementary Transmission Scheme of upcoming IPF Projects in Chhattisgarh.

Power Grid Corporation of India Ltd. -=-PETITIONER

(Govt. of India undertaking)

Registered office: B-9, Qutab Institutional Area, g
Katwaria Sarai, New Delhi 110 016 and

Corporate office: ** Saudamini™* ,Plot no.2,

Sector-29, Gurgaon -122 001. ( Haryana)

Chhattisgarh state Electricity Board -— RESPONDENTS
P.o. Sunder Nagar, Dangania, Raipur

Chhatisgaarh-492013

Represented by its Chairman and Others

To

The Hon'ble Chairman and

his Companion Members of The Hon'ble CERC
The humble application filed by the Petitioner

MOST RESPECTFULLY SHOWETH

1.0  That, Hon'ble Commission have made CERC (Terms and Conditions of Tariff) Regulations, 2009
and issued vide notification dated 19.01.2009. These regulations shall remain in force for a period
of 5 yearsw.e.f. 01.04.2009, unlessreviewed earlier or extended by the Hon'ble Commission.

2.0  The Petitioner herein, Power Grid Corporation of India Ltd. is a Government Company within the
meaning of Companies Act, 1956. In exercise of powers under sub-section (1) of section 38(1) the
Electricity Act 2003, the Government of India has declared the Petitioner herein as the Central
Transmission Utility (CTU). The petitioner being CTU is deemed to be a transmission licensee
under section 14 of the Electricity Act' 2003.

3.0 The petitioner being CTU and transmission licensee is required to inter-alia build, maintain and
operate an efficient, co-ordinated and economical inter state transmission system (ISTS). The tariff
for the said transmission systems shall be determined by the Hon'ble Commission in accordance
with the CERC (Terms and Conditions of Tariff) Regulations, 2009.

2 a Dharmjaygarh Sls along with associated bays unier ‘Euﬁ’p‘f&men ia& Transmission Scheme of
upcoming I1PP Projects in Chhattisgarh, which is anht.l.paic'l:i‘tr{ @uliu
w.e.f. 01.01.2014. -.\L - -

e

4.0  That the instant petition covers approval of transmission tariff fer 765400 kV,1x1500 MVA , ICT-
er commercial U]:H.:I.'EI!]DH

S
i"

:{!I
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5.0

6.0

Approval of the Scheme

5.1 That the petitioner has been entrusted with the implementation of ** Supplementary Transmission
Scheme of upcoming IPP Projects in Chhattisgarh™. The investment approval of the project was
accorded by Board of Directors of POWERGRID vide the Memorandum Ref.: C/CP/WR-241
dated 22.03.2012, at an estimated cost of Rs. 132.19 Crores including IDC of Rs 7.16 Crores, price
level 4" Qtr, 2011, acopy whereof isattached hereto as Encl.-1, page.[Sto.. 2%, that the scope
of the scheme was discussed and agreed in the 36th SCM of Western Region Constituents.
Extract of theMOM is Enclosed herewith asEn¢l-J page2Zto.2.¢...

5.2 The scope of work covered under " Supplementary Transmission Scheme of upcoming |PP
Projectsin Chhattisgarh” in Western Region is asfollows:

Sub Station
(i) Extension of 7651400kV Dharmjayagarh/Korba Pooling station
765kV. o
> 1500 MVA 765/400 kV ICT --- 02 Nos.
> Transformer bays --- 02 Nos.
400kV
> Transformer Bays ---02 Nos

The Schematic diagram of the scheme is attached hereto as Encl. - 3, (page 21...).

| mplementation Schedule

As per the approval, the transmission scheme was scheduled to be commissioned in 24 months
from the date of investment approval. The date of Investment Approval is 22.03.2012. Hence the
commissioning schedule comes to 21.03.2014 and DOCO as 01.04.2014 against which the subject
asset isanticipated to be conimissioned and put under commercial operation w.e.f. 01.01.2014.

That th(; subject assetsis anticipated to be commissioned and put under commercial operation within
30 months from the date of investment approval. In this context, following provisions of CERC
(Terms and Conditions of Tariff) Regulations, 2003 may please be invoked.

Regulation 15 and Amendment of Regulation 15 of the Principal Regulations vide notification
No. L-7/145(160)/2008- CERC dated 21.06.2011 : Return on equity

1. Return on equity shall be computed in rupee terms, on the equity base determined in
accordance with regulation 12.

1. Return on equity shall be computed on pre-tax basis at the base rate of 15.5% to be grossed

up as per clause (3) of this regulation:

Provided that in case of projects commissioned on or after 1* April, 2009, an additional return of
0.5% shall be allowed if such projects are completed within the time line specified in Appendix-11.

“(3) Therate of return on equity shall be computed by grossing up the base rate with the Minimum
Alternate/Corporate Income Tax Rate for the year 2008-09, as per the Income Tax Act, 1961, as
applicable to the concerned generating company or the 1rans.pr'mm‘nrri|£m~.ee asthe case may be.

(4) Rate of return on equity shall be rounded off to lhre::-'d'cd/rnh] pn?p&}\mnd be computed as per the
formula given below: / /{

o -:':?
? '_f.* - G_‘ij_"
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Rate of pre-tax return on equity = Baserate/ (1-t)

Where"'t" isthe applicable tax ratein accordance with clause (3) of this
regulation.

(5) The generating company or the transmission licensee, as the case may be, shall recover the
shortfall or refund the excess Annual Fixed Chargeon account of Return on Equity due to change
in applicable Minimum Alternate/Corporate Income Tax Rate as per the Income Tax Act, 1961 (as
amended from time to time) of the respective financial year directly without-making any application
before the Commission:

Provided further that Annual Fixed Charge with respect to the tax rate applicable to the generating
company or the transmission licensee, as the case may be, in line with the provisions of the relevant
Finance Acts of the respective year during the tariff period shall be trued up in accordance with
Regulation 6 of these regulations."

Appendix-11
Timelinefor completion of projects:

1. The completion time schedule shall be reckoned from the date of investment approva by the
Board (of the generating company or the transmission licensee), or the CCEA clearance as the
case may be, up to the date of commercia operation of the units or block or element of the
transmission project as applicable.

2. Thetime schedule has been indicated in months in the following tables:

Asst Actual/ant. Comp. | CERCTime | Qualifying Time | Scheduled Additional
(date/ Months) line line for addl. completion ROE Claimed
(months) ROE (months) (Months)
7651400 kV,1x1500 01.01.20t4 30 30 21 YES

MVA, ICT-2 a
Dharmjaygarh S/s along
with associated bays - - -

The project i.e. (plain terrain) 7651400 kV,1x1500 MVA , ICT-2 at Dharmjaygarh S/s along with
associated bays (Ant. DOCO : 1.01.2014) under Supplementary Transmission Scheme of upcoming
IPP Projects in Chhattisgarh in Western Regional Grid; for which the qualified time schedule has
been stipulated as 30 months in the Appendix-1II to the Regulations. The project is anticipated to be
complete within 21 months from the date of investment approval and therefore, qualifies for
additional ROE of 0.5% under Regulation 15(2) of CERC (Terms and conditions of Tariff)
Regulations, 2009. Accordingly, the tariff under this petition is based on pre-tax ROE of 18.044%
inclusive of MAT @ 11.33% ( Base rate-10%, surcharge- 10%, cess-3%) being applicable for the
year 2008-09. The grossed up pre-tax rate of ROE of 16 %( 15.5+0.5) works out to 18.044 %(
grossed up at 11.33% of MAT Rate) k T

Completion Cost / “'.'/ ’2

That she application for determination of tariff is filed in line 1;;1" /1) & (2) of tariff
Regulation 2009 applicable for 2009-14 period. Further, that the ]'_Ilr{-‘br:l'll pmim covers approval of
tariff based on actual/estimated expenditure incurred up to DOCO and additional capitalization
projected to be incurred from DOCO to 31.03.2015 in respect of the subject asset as per detail given
below. That the capital cost incurred upto DOCO and projected to be incurred during 2013-14,
2014-15 & 2015-16 isduly certified by auditors in auditor certificate; copy whereof in respect of
the assets covered in this petition is enclosed herewith as Encl-4 (page 2. to33.).

s @ P
Jo
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i Bs in Lakhs)

o | EXp-Up Proj exp. Proj exp. Esti mate_:d
Name of the element e,cP Cost | to DOCO from DOCO from 1.1.14 | completion
(1.2.14) t0 31.03.14 t031.03.15 | Cost

7651400 kV,1x1500
MVA, ICT-2 at
Dharmjaygarh Sls along
with associated bay

7758.96 7066.61 1277.53 1033.11 9377.24

- .

- Against the total apportioned approved cost of Rs 77.59 crores, the anticipated completed cost isRs

93.77 crores, so, there is marginal cost overrun in comparison to FR cost . The reasons for item
- W|Is:e costs\éanatlon between approved cost (FR) and actual cost as on DOCO are explained in detail
A in Form-

b Further, it is humbly prayed that tariff may be allowed on the estimated completion cost, since few
elements of the project are yet to be completed. The completion cost for Elements under
-Supplementary Transmission Scheme-ofupcoming | PP-Projectsin Chhattisgarh-in Western Region
works out to Rs 93.77 cr which iswithin the overall project cost of Rs 132.19 Cr. Thus, it is humbly

prayed that full Tariff may be allowed as claimed in the petition.

Initial spares: Total Initial spares for the sub-stations is 0.81 % (approximately) which is within
specified limit under provision 8 of the CERC Regulations 20009.

7.2 The details of underlying assumptions for additional capitalization for this asset is summarized
below:
' The admissibility of additional capital expenditure (Add. Cap.) incurred after DOCO is to be dealt
in accordance with the provisions of Regulation 9 (1), the extract of clause 9 of the regulations,
2009 is reproduced as under:

“Additional Capitalization"

(1) The capital expenditureincurred or projected to be incurred, on the following counts within the
origina scope of work, after the date of commercial operation and upto the cut-off date may be
admitted by the Commission, subject to prudence check:

(1) Undischarged liabilities;
' (i)  Works deferred for execution

(i)  Procurement of initial capital spares within the original scope of work, subject to the
provisions of regulation 8;

(iv)  Liabilities to meet award of arbitration or for compliance of the order or decree of a
court; and

(v) Change in Law: Provided that the details of works included in the original scope of
work along with estimates of expenditure, undischarged liabilities and the works
deferred for execution shall be submitted along with the application for determination of
tariff.

7.3 The additional Capitalisation incurred/projected to be incurred in the contextual asset is mainly on
account of Balance/Retention Payments and hence the same may be_allowed by Hon'ble Commission.
The details of underlying reasons for additional capitalization m'.g_-:gj_ﬁnmu under Transmission
System associated with Supplementary Transmission *‘-ch:.rn;“: ﬂf ;,trpcdlp'l.:-ﬁ[g IPP Projects in
Chhattisgarh in Western Region are: -'-. o

\Ge fl'a‘;:;!'
g, sk

.'II' e e '.J.?t:l.-‘c-;'-’
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Rsin lakhs

Work/Equipment proposed | Amount capitalised
Y ear to be added after COD up and proposed to be gﬂs%f ication as per
to cut off date capitalised
Land Building & other civil
DOCO to works 154.84 | Balance& retention
.03. ment
31032014 1 g b station 112268 P
Building & other civil works 105.03
01'01'02014 Balance & retention
' t
Subtotal 2310.64

That the petition for determination of tariff is-being filed-in line with provison 5 (2) of tariff
Regulation 2009 applicablefor 2009-14 period

TRANSMISSION TARIFF

The tariff for block 2009-2014 has been worked out as per CERC (Termsand Conditionsof Tariff)
Regulations, 2009, issued vide notification dated. 19.01.2009. In the present petition the
transmission tariff has been calculated taking actual / estimated expenditure upto DOCO and
estimated additional capitalization from DOCO to 31.03.2014. Calculations for working out the
tariff along with supporting documentation are attached hereto as Encl.- 5, pg2y .to.li=

The annual transmissiontariff for thetariff period 2009-14 is summarized as below:

(Rsin Lakh)
Name of the asset 2009-10 2010-11 2011-12 | 2012-13| 2013-14
- (prorata)
7651400 kV,1x1500 MVA, 381.83
ICT-2 a Dharmjaygarh S/s - —_— - —
along with associated bays

That in line with the amendment dated 21.06.2011 to Regulation 15 of the Principal Tariff
Regulation dated 19.01.2009, the petitioner shall be allowed to recover the shortfall or refund the
excess Annua Fixed Charges, on account of Return on Equity due to change in applicable
Minimum Alternate/Corporate Income Tax rate as per the Income Tax Act, 1961 (as amended from
time to time) of the respective financial year directly without making any application before the
Commission. Further, Annual Fixed charges with respect to Tax rates applicable shall be trued up
in accordance with Regulation 6 of the Principal Regulations.

Service tax on transmission has been put in the negative list w.e.f. 01.04.2012 and accordingly the
Transmission Chargesindicated at para 8.2 above, is exclusiveof Service Tax and the same shall be
borne and additionally paid by the respondent(s) to the petitioner and the same shall be charged,
billed separately by the petitioner if a any time the transmission charges is withdrawn from the
negative list.

That Interest on Loan has been calculated on the basis of rate pr&v 311 DULG /01.01.2014.
The change in Interest rate due to floating rate of interest applicablé, Lﬁi'aﬁy fT:ﬂ:uhe project needs to
be claimed | adjusted over the tariff block of 05 years directly fn:rh L3with }:I';d:.' heneficiaries as was_
being followed during the tariff block 2004-09. -

_"'\-\_ LK "'-.
T -,

[ I}



8.6  The transmission charges at para-8.2 above is inclusive of O&M expenses for the project derived
based on the norms for O&M expenditure as specified under regulation 19(g) of the tariff
regulations for block 2009-14. It is the understanding of the petitioner that these norms for O&M
expenditure been arrived by the Hon'ble Commission after considering (i) normalized actual O&M
expenses of the petitioner on its various projects in various regions during the year 2003-04,2004-
05, 2005-06, 2006-07, 2007-08, (ii) the base norms so arrived is escalated at 5.72% per annum to
arrive at norms for years of tariff period 2009-14, (iii) and also wage hike of 50% on account of
pay revison of the employees of Public Sector Undertakings. It is submitted that the wage revision
of employees has been implemented. The petitioner reserves the right to approach the Hon'ble
Commission for suitable revision in the norms for O&M expenditure due to impact of wage
revision.

8.7 Petitioner submits that the License fee has been a new component of cost to the Transmission
license under O&M stage of the project and has become incidental to the petitioner / CTU only
from 2008-09. It is therefore submitted that License fee shall be recovered separately from the
respondents as per CERC (Terms and Conditionson Tariff) (Third Amendment), Regulations, 2012
issued-vide date-31.12.2012,-para 13 "Addition of-New- Regulation to_the Principal Regulations
42A. (1) (b)."

8.8  The Transmission Charges and other related Charges indicated at para 8.2 above, is exclusive of
incentive, late payment surcharge, FERV, any statutory taxes, levies, duties, cess, filing fees,
license fee or any other kind of imposition (s) and/ or other surcharges etc. whatsoever imposed /
charged by any Government (Central/State) and / or any other local bodies/authorities/regulatory
authoritiesin relation to transmission of electricity, environmental protection, and/or in respect of
any of its installation associated with the Transmission System and the same shall be borne and
additionally paid by the respondent(s) to the petitioner and the same shall be charged, billed
separately by the petitioner on the respondents.

9.0 Sharing of Transmission Charges

Tariff for Transmission of Electricity [Annua Fixed Cost) as per para 8.0 of petition shall be
recovered on monthly basis and the billing collection and disbursement of Transmission Charges
shall be governed by provision of CERC (sharing of interstate Transmission Charges and Losses)
Regulations, 2010.

ThePetitioner submitsthat the Encl.-1 to Encl.-5 may please be treated asintegral part of this
petition.

PRAYER
It isrespectfully prayed that the Hon'ble Commission may be pleased to

1) Approve the Transmission Tariff for the assets covered under this petition, as per para—8.0 above.
The billing shall be done from the actual date of commercial operation.

2) Admit the capital cost as claimed in the Petition and approve the ﬁddﬂmnﬁl.{:‘agkahsatmn incurred

/ projected to beincurred. 2O B

- Fogll "‘*."h 4

» L . .'.'.sff:éﬁﬁé]

3) Approvethe Additional ROE as claimed in the Petition. ﬁ{ -:;':-:i; JJ =
& 3
".e*a’:CT"-‘ﬁ‘&

4) Allow the petitioner to recover the shortfall or refund the excess Hnnuﬂ“ﬁi:d arges, on account
of Return on Equity due to change in applicable Minimum Alternate/Corporate Income Tax rate as
per the Income Tax Act, 1961 ( as amended from time to time) of the respective financia year
directly without making any application before the Commission. _—

E L



5) Approve the reimbursement of expenditure by the beneficiaries towards petition filing fee, and
publishing of notices in newspapers in terms of Regulation 42 CERC (Terms and Conditions of
Tariff) Regulations,2009, and other expenditure (if any) in relation to the filing of petition.

6) Allow the petitioner to bill and adjust impact on Interest on Loan due to change in Interest rate on
account of floating rate of interest applicable during 2009- 14 period, if any, from the respondent.

7y Allow the Petitioner to bill and recover Service tax on Transmission Charges separately from the
respondents, if at any time service tax on transmission is withdrawn from negative list at any time
in future.

8) Allow the petitioner to bill and recover Licensee fee separately from the respondents as per CERC
(Terms and Conditions on Tariff) (Third Amendment), Regulations, 2012 issued vide date
31.12.2012, para 13 "' Addition of New Regulation to the Principal Regulations 42A. (1) (b)."

9) Allow provisional tanffi'n accordance ‘with clause (3) of Regulation 5 Central Electricity
Regulatory Commission (Terms and Conditions of Tariff) Regulations, 2009 (First and Second
Amendment).

10) Allow the petitioner to bill Tariff from actual DOCO.

and pass such other relief as Hon’ble Commission deems fit and appropriate under the
circumstances of the case and in the interest of justice

Filed by
Power Grid Corporation of India Ltd.
Represented by

-

e
S. S Raju
Dy. General Manager (Commercial)
Gurgaon
Dated: ..Jd.11.2013

™
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POWER GRID CORPORATION CFINDIA LIMITED

A Government of India Enterprise)

dred mten - Al wiie 6. 2, Ygex-e9, Tevia-122 001, WA
B - 2571700- 719, HE - 2571760,2571761 AR TEINE

Corporate Office : "Saudamini” Plot No. 2, Sector-29, Gurgaon-122001. Haryana
Tel, 1 2571700 - 719. Fax : 2571760, 2571761 Gram : 'NATGRID'

wed W /Rel, Number

C/CP/ WR-241 Date: 22™ March, 2012

. MEMORANDUM

Sub: | nvest nent approval for " Supplementary Transmission Scheme df upcoming
-~ IPP Projects in Chhattisgarh™.

The Board of Directors of POWERGRID, in exercise of powers defegated to it by the
Department of Public Enterprises (DPE), Ministry-of Heavy Industries and Public
Enterprises, Government of India through its Office Memorandum No. 26(3)/2005-GM-
GL-92 dated 1% May. 2008 and Office Memorandum No. DPE/11(2)/97-Fin. dated
22" July, 1997 (modtf ied subsequently through Office Memorandum No. 18(24)/2003-
GM-GL.84 dated 5" August, 2005). have accorded investment approval for
Supplementary Transmissxon Scheme of upcoming IPP Projects in
Chhattisgarh” in its 269" meeting held on 16™ March, 2012, as per details given

below:

1. Scope of Project

Broad scope of works under the projectis given below:

() Extension of 765/400kV Dharamjaygarh/Korba Pooling station

765kV
» 1500MVA, 765/400kV ICT 12
¥ Transformer Bays 12
400kV

- ¥ TransformerBays 2

2. ProjectCost and Funding

Estimated cost of the project at 4* quarter 2011 price level is ¥ 132.19 Crore
(including IDC of ¥ 7.16 Crore). The abstract cost estimate is attached at Annex-I.

The project is proposed to be implemented through domestic borrowings/ bonds and
Internal Resources of POWERGRID with Debt : Equity ratio of 70:30. _—
- T
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3. Implementation Schedule

The project is scheduled to be commissioned within 24 months from the date of
investment approval.

This is issued in pursuance of 269" meeting of Board of Directors of POWERGRID held
on 18" March, 2012.

T T

(A K smghilf

Additional General Manager (CP)
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| : A ANNEX-1

' L ABSTRACT COST ESTIMATE
P (BASE COST)
UPPLEMENTABY TRANSMISSIONISCHEME OF UPCOMING PP PROJECTS IN
| K i GHHATHSGARH
I . ' (Cost updated to 4th Quarter 2011 pricelevel)
SI. ] [ i; o UI:DL,HIII" | I-UI\I I { I; : AMOUNT
No. | ' {Rs.in Crs.)
3
A Chvil Works Ii \ vk
) Infrastructure for substatnons . 0.20
} ) -8 o
B @igmﬂ(ﬁostl! | i .
a) Sub-Stations g l | ot 109.71
: - - t
C SupTo@IATOB /1@ e E — 08.51
| I| | }
D  Incidental F_]xm:ndfl_urq During Cdnstructioh @ 10.75% of C - 11.82
g | !
i T ,
E Contlngpnfles@a-ﬁﬁ}ur c | |‘ i 3.30
Sub Total A to B . ] A 125.03 |
F  Interest Dur;ng l:'.':w':.-.'truﬂlnn[ltl[:; |-| ]1 16
It ' |; t ' H
GRAND TOTAL =~ ' 132.19

Mate: 1 Loan has been assumed ta b n'm&ﬂaHai 'Domestic sources.
2. Interest rgte on Loan has been mngmfeu @ 10.5% fa Domestic Loan subject to acfuals.

!DEb! qu-.llhl'ir-'ll‘l.p has been m‘:?atlar&dlﬁﬁ ]"El.ﬂb




Copy for kind infor mation please:

e

PS to Secretary (Power)

Chairman, Central Electricity Regulatory Commission 3 & 4™ Floor, Chanderlok
Building, 36, Janpath, New Delhi- 110001

3. Chairperson, CEA , R, K. Puram, NewDelhi - 110 066

" 4 - Chairman, Bharat Aluminium Co. Ltd., Core-6, Scope Office Complex, Lodhi Road,
New Delhi- 11003.

ra

5. CMD, Vandana Vidhyut Ltd., Vandana Bhawan, M.G. Road, Raipur, Chhattisgarh.

B. Managing Director. R K M Powergen Pvt. Ltd, 147, Gitanjali Nagar, Avanti Vihar,
Sector-l, Raipur (Chhattisgarh) — 492004.

7. Managing Director, Chhattisgarh State Power Tradlng Co. Lid., 2nd Floor, Vidyut

Sewa Bhawan, Danganiya, Raipur (Chhattisgarh) — 492013.

8. Chairman, Maharashtra State Electricity Transmissionm Company Limited, C-19,
E-Block, MSETCL, Prakashganga, Bandra Kuria Complax, Bandra (East), Mumbai -
400 051.

8. Chairman, Madhya Pradesh State Electricity Board, Shakti Bhawan, Vidyut Nagar,
Rampur, Jabalpur — 482 008, Madhya Pradesh

10. Chairman, Guijarat Electricity Board, Sardar Patel Vidyut Bhawan, Race Course,

Vadodara— 390 007, Gujarat

Chief Electrical Engineer, Govt. of Goa Electricity Department, 3 Floor, Vidyut

Bhawan, Panaji, Goa — 403 001

12. Chairman, Chairman, Chhattisgarh State Power Transmission Company Limited,
Dagania, Raipur, Chhattisgarh— 492 013

13. Secretary (Power), Electricity Department, Administration of Dadra Nagar Haveli, U.T.
Silvasa- 396 230

14. Secretary (Power), Electricity Department, Administration of Daman and Diu, U.T.
Daman — 396 210

15. Commissioner, Power Development Depti., Govt. of Jammu & Kashmir, Mini
Secretariat, Jammu

16. CMD, Himachal Pradesh Power Transmission Corporation Lid., Barowalia House,
Khalini, Shimla-171002

17. Chairman, Punjab State Electricity Board, The Mall, Patiala~-147001

18. CMD, Haryana Vidyut Prasaran Nigam Ltd., Shakti Bhawan, sector-6, Panchkula
(Haryana) — 134109 i

18. CMD, Rajasthan State Electricity Board, Vidyut Bhawan, Vidyut Marg, Jaipur-302005.

20. CMD, UPPCL, Shakti Bhawan, 14, Ashok Marg, Lucknow — 226001

21. CMD, Uttarakhand Power Corporation Ltd., Kaulagarh Power House, FRI complex,
Dehradun-248006.

22. CMD, Delhi Transco Limited (DTL), Shakti Sadan, Kotla Road, New Delhi-02

23. Chief Engineer, Electricity Deptt., Chandigarh Administration, Mini Secretariat (U.T.),
Sector-9, Chandigarh. P e

=t
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24.
25,
26.

27

248,
29,
30,

31

33.
34,
J49.
36.
ar.

Advisor, PAMD, Planning Commission, Yojana Bhawan, New Delhi — 110 001
Member Secretary, Planning Commission, Yojana Bhawan, New Delhi-110 001
Member Secretary, WRPC, MIDC Area, Marol, Andheri East, Mumbai- 400 094
Member Secretary, NRPC, 18/A, Shaheed Jeet Singh Sansanwal Marg, Katwaria

. Sarai, New Delhi-110 016
* Member [Power Systems), CEA. R.K.Puram, New Delhi -66

Secretary, CEA, Sewa Bhawan, R.K.Puram, New Delhi -66 — 03 copies

Joint Secretary, Ministry of Statistics & Programme Implementation, Sardar Patel
Bhawan, New Delhi.

Joint Secretary & Financial Advisor, MoP, Shram Shakti Bhawan, New Delhi

Joint Secretary (Transmission), MoP, Shram Shakti Bhawan, New Delhi

Joint Secretary (Plan Finance Div.-ll), Ministry of Finance, North Block, New Delhi
Director (Transmission), MoP, Shram Shakti Bhawan, New Delhi

Director, Ministry o f finance (PlanFinance Div.), North Block, New Delhi

Deputy Secretary, Cabinet Secretariat, Rashtrapati Bhawan, New Delhi

Under Secretary, Finance & Budget Section, MoP

£ 5:_'-_,_- .':.-.__ :

-—:E\{fﬁ ' "-:'-ﬂllll
(A. K. Singhal)

Additional General Manager (CP)
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Important Note:The Board has desired that the following critical activities may be
monitored so that Corporate Monitoring Group can provide progress on
the same:

(). Award for §upstations/transformer packages to be placed by
- February/March; 2012.

(i) Supply of major equipment to be monitored.
(iii)y Status of Generation projects.

Distribution:

ED: CMG/ Engg:SEF, CE, ERP & IT/ Commercial/ CS & MM/ Smart Grid/ HR/ Law/
Finance / Telecom / LD&C/ OS/ Eggg.-TL&SS / WRTS-1/ WRTS-I

CEQ POSCO0
GM: Cost Engg. / ESMD / HVDC & QA&
Company Secretary

For kind information of:

Director (Finance) / Director (Personnel) / Director (Projects)/ CVO

hese i
(A. K. Singhal)
Additional General Manager (CP)
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" #RER / Gover nment of India

bl

frga smam / Ministry of Power
/ Central Flertricity Authority
o I W
System Planning & Project Appraisal Division
1 WY AN D, T, o Reh-110066

Sewa Bhawan, R. K. Puram, New Delhi-110066 [ISO: 9001:2008}
ez / Website: www.cea.nic.in

No. 26/10/2013-SP&PA/ 559 .57 3

1  The Member (PS),
Central Electricity Authority,
Sewa Bhawan, R. K. Puram,
New Dethi-110066

2 The Member Secretary,
Western Regional Power Committee,
MIDC Area, Marol, Andheri East, Mumbai
Fax 022 28370193

3  The Director (Projects ),
Power Grid Corp. af India Ltd.,
“Saudamini”, Plot No. 2, Sector-29,
Gurgaon-122001
Fax 0124-2571760/2571932

4 Chairman and Managing Director,
MPPTCL, Shakti Bhawan,
Rampur, Jabalpur-482008
Fax 0761 2664141

5 The Managing Director,
CSPTCL, Dangania,
Raipur {CG)-492013
Fax 0771 2574246/ 4066566

6 The Managing Director,

~ ~ GETCO, Sardar Patel Vidyut Bhawan,
Race Course, Baroda-390007
Fax 0265-2338164

7. Director (Operation),
MAHATRANSCO, 'Prakashgad’, Plot
No.G-9, Bandra-East, Mumbai-400051
Fax 022-26390383126595258

Date: 26" September, 2013

8  Chief Engineer (Trans),
Nuclear Power Corp. of India Ltd.,
9830, VS Bhavan, Anushakti Nagar,
Mumbai-400094
Fax 022-25993570

9  The Executive Director (Engg.), -
NTPC Lid., Engg. Office Complex,
A-8, Sector-24, NOIDA 201301
Fax 0120-2410201/2410211

Electricity Department,
The Government of Goa, Panaiji
Fax 0832 2222354

11 * Executive Engineer (Projects)
UT of Dadra & Nagar Haveli,
Department of Electricity , Silvassa
Ph. 0260-2642338/2230771

12 Executive Engineer
Administrationof Daman & Diu (U.T.)
Department of Electricity
Moti Daman-39622

0
— — Ph,0260-225088%9, 2254745 — —

13 GM, WRLDC .
Plot no F-3, MIDC Area, Msarol,
Andheri(East) Mumbai-400093
Fax no 022-28235434

14 CEO,POSOCO
B-9, Qutab Institutinal Area, Katwaria Sarai
New Delhi-110016
Fax 011-26852747

Sub: 36" meeting of the Standing Committee on Power System Planning in Western Region

Sir,

The minutes of the 36™ meeting of the Standing Committee on Power System Planning in
Western Region held on 29" August 2013 at NRPC, Katwaria Sarai, New Delhi is available on CEA
website (www.cea.nic.in at the following link: Home page-Wing Specific Document-Power Systems-
Standing Committee on Power System Planning-WesternRegion).

o
S a0 Yours fa

Vo Q ithfully. :
(| S \'3} e
~ene ) ¥ (K. K Arya)

3 -"filf.h'nef Engineer (/C)
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Minutes of the 36™ Meeting of Standing Committee on Power System Planning in
Western Region held on Thursday 29" August 2013 at NRPC , New Delhi

1.0 The 38" meeting of the Standing Committee on Power System Planning of Western
Region was held on Thursday 29" August, 2013 at NRPC Katwaria Sarai, New
Delhi. The list of participants is enclosed at Annex — I.

2.0 Confirmation of the minutes of 35™ meeting of the Standing Commlttee on
Power System Planning in Western Region (SCPSPWR) held on 3™ January - -
2013 at MP Hall, Power Grid Township Sector-43, Gurgaon.

2.1  Director (SP&PA), CEA stated that the minutes of the 35" SCPSPWR were issued
vide CEA letter No.26/10/2013-SP&PA/74-87 dated 4 February 2013.
Subsequently, POWERGRID had requested for modification in item no. 17.10 of the
minutes and a corrigendum was issued on &' March, 2013. He requested for
confirmation of the minutes of the meeting along with corrigendum.

22 The mlnuteg__of the meeting along with corrigendum were confirmed by the
committee.

3.0 Review of Progress on Earlier Agreed Transmission Schemes.

3.1 The status of ongoing schemes in Western Region as furnished by POWERGRID is
enclosed at Annexure-ll. The status of transmission schemes being implemented
through tariff based competitive bidding is enclosed at Annexure- \l1.

3.2  Status of LILO of one circuit of 400 kV D/C Mundra UMPP - Chorania line at
Halvad (GETCO) substation, as an interim arrangement: The LILO of one circuit
of 400 kV D/C Mundra UMPP - Chorania line at Halvad (GETCO) substation was
agreed as an interim arrangement till the planned network from Halvad sub- statlon
was completed in the 34™ SCM, in order to provide operation flexibility. In the 36"

- —SEM, GETCO had informed thatthe-interim arrangement-along with the Haivad 400~
kV substation is planned to be commissioned by February 2014.

33  LILO of 400 kV Sie line between Raipur (PG) and Khedamera (Bhilai) at Raipur
(Raita) 400kV substatlon and provision of 2X50 MVAR switchable line reactors
at Raita end. In the 34™ standing committee meeting, interalia, provision of 2x50
MVAR switchable line reactors at Raipur (Raita) end of Raipur {Raita)-Jagdalpur 400
kV D/C line was agreed instead of 1x125 MVAR bus reactor at Raipur (Raita). In the
36" SCM, CSPTCL had informed that they were not implementing the agreed LILO
arrangement.

34  Status of 10 nos. of bus reactors agreedin the 33™ SCM of WR: In the 36" SCM
POWERGRID had informed that the order for six no. 1x125 MVAr bus reactors has
already placed and these rectors are scheduled to be commissioned by Jabalpur —
March 2014, Khandwa- January 2014, Shujalpur- May 2014, Bhatapara-May 2014,
Raigarh- March 2014 and Aurangabad- June 2014. GETCO had informed that the
1x125 MVAr bus reactors at Ranchodpura (08.07.2013), Versana (25.07.2013),
Arnreli (12.07.2013) and Rajkot (05.08.2013) has already been commissioned.

3.5 Status of 17 nos. of bus reactors agreed in the 34™ SCM of WR: In the 36" SCM
MSETCL informed that 1x125 MVAr bus reactors at Nanded, Solapur, Kolhapur and
Akola would be commissioned by December 2014.

T
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power management in the grid under such unpredictable scenario, it is necessary to
provide adequate reactive compensation all over the grid. Keeping above in view,
PGWERGRID has proposed:

a) 1x125 MVAR, 420 kV Bus Reactor at all the 400 kV substations of WR wherein
presently no bus reactors are existing / planned by respective utility

b) 1x330MVAR, 765 kV at all the 765 kV substations of WR wherein presently no
bus reactors are existing / planned by respective utility

c) 1x125 MVAR, 420 Bus Reactor in the generation switchyard of all generators by
respective utility wherever no bus reactor exists to control the over-voltages in the

system.

d) Converting all line reactors at sending end into switchable line reactors
(depending on space available)

29.3 POWERGRID intimated that at present 4 no. 400 kV sub-stations are not having bus

reactors. The conne%twnly/LTA is granted to IPPs with provision of bus reactor at
their generating switc

29.4 MS, WRPC emPhasized on the early implementation of already agreed reactors in
the 33"" and 34" SCM of WR. Requirement of additional reactors could be arrived
based on reactive power studies. He appreciated the installation of bus reactors at
generating stations and opined that reactive compensation of the value
corrzsponding to at least 10% of MW capacity of generation should be provided at
the generator bus.

295 Members agreed with MS, WRPC view of arriving at requirement of additional
reactive compensation based on reactive power studies. Further, the following was

agreed:

a) Bus Reactor of the value correspondlng to at Ieast 10% of MW capaC|ty of
-— - - generation-in-the generation switchyard of all generators by respective-utility,— - -

b) Converting all line reactors at sending end into switchable line reactors
(depending on space available)

30.0 Additional System Strengthening Scheme for Chhattisgarh IPPs

30.1 Director (SP&PA), CEA stated POWERGRID is implementing a composite high
capacity corridor planned for Chattisgarh IPPs having 18,000 MW installed capacity.
Considering the uncertainty of materialization of these IPPs, initially this high
capacity corridor was planned with minimum redundancy. The immediate evacuation
lines form Chattisgarh complex inter-alia consists of following lines:

(i) Champa (Pool) - Kurukshetra + 800 kV, 6000 MW HVDC bi-pole
(ilRaigarh (Ko'tra) — Pugalur + 600 kV, 4000 MW HVDC bi-pole

(iii) Raipur (Pool) — Wardha Pool 765 kV 2xD/c line

(iv)Champa (Pool) — Dharamjaigarh 765 kV Sfc line

30.2 He said that POWERGRID has informed that in the Chattisgarh complex progress of
about 21,000 MW generation is encouraging and many of these are already
D, o
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commissioned. Further, few projects have also taken connectivity over this corridor.
To provide reliable evacuation cf power from this complex, the following transmission
system strengthening for Chhattisgarh IPPs is proposed:
() Raipur (Pool) — Rajnandgaon 765 kV D/c line.
(i) Rajnandgaon - Pooling station near Warora 765 kV D/c line.
(iii) LILO of one circuit of Aurangabad — Padghe 765 kV D/c line at Pune.
(iv) Establishmentof new substation near Rajnandgaon 765/400 kV, 2x1500
MVA substation.
(v) LILO of all circuits of Raipur/Bhilai — Bhadrawati 400 kV lines at
Rajnandgaon.
(vi) Raigarh (Kotra) - Champa (Pool) — Dharamjaigarh 765 kV 2™ S/c line.

30.3 He informed that the LILO of one circuit of under implementation Aurangabad —
Padghe 765 kV D/c line at Pune is proposed in lieu of already agreed LILO of one
circuit of Kolhapur — Padghe at Pune for reliable interconnectionof Pune at 765 kV
level. CEA vide its letter dated 29™ May 2013 has already accorded "in-principle"
approval for the same while granting approval for Aurangabad — Solapur 765 kV D/c
line.

30.4 MD, GETCO inquired about the progress, LTA quantum and PPA of the IPPs In
Chattishgarh complex. MSETCL stated it would be difficult to get land for Warora
pooling station.

30.5 DGM, POWERGRID stated that information requested by GETCO would be added
in the details of IPPs (enclosed as Annexure 1IV) and regarding the location of the
Warora pooling station, it was decided that it would be done in consultation with
MSETCL.

30.6 After deliberations members agreed with the above proposal.

31.0 Transmission system for increasing import of power into Southern Region

31.1 Director (SP&PA), CEA stated that in the meeting of 31% Standing Committee
—  meeting-on Power-SystemPlanning-for Western Regionheld-on 27" December-

2010 at Gurgaon, it was agreed to implement Wardha — Hyderabad 765 D/c line
(inter-regional line between WR & SR). Subsequently in the 35" meeting of Standinﬂ
Committee meeting on Power System Planning for Southern Region held on 4°
January 2013 at Gurgaon, it was decided by SR constituents to anchor planned
Hyderabad —Wardha 765kV D/C line at some intermediate station as the length of
this line was becoming more than 500 km as per the preliminary survey. The
increase in line length is due to line routing, to avoid Hyderabad City limits and
Forest stretches. After discussions, it was decided in above meeting of SR that the
location and connectivity at 400kV level of the intermediate station would be decided
an the basis of joint studies/visit by CTU, APTRANSCO and CEA. During the joint
studies of a team comprising of officers from CTU, CEA and APTRANSCO it was
found that Nizamabad could be the perspective location for the intermediate station.
POWERGRID and APTRANSCO has identified 3-4 locations around Nizamabad
area, and the proposed line lengths of the Wardha — Nizamabad and the Nizamabad
- Hyderabad would be approximately 250km.

31.2 He said that the connectivity of the intermediate station at Nizamabad was studied
and the foilowing system was finalized in joint studias with J?GDGJI-IEH APTRANSCO,
TNEB and KPTCL held in Hyderabad on 28-30 June 2913;,@:&?’ G £
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K. G. Goyal & Associates

COST ACCOUNTANTS

Delhi Office :

4A, Pocket 2

Mix Housing,

New Kondli, Mayur Vihar-Il|
New Delhi - 110096
goyaidethi@yahoo.co.in

Project Name:

Name of Element

CERTIHCATE OF CAPITAL COST

Jaipur Office :
289, Mahaveer Megar-il
Maharani Farms
Durgapura

JAIPUR

- 302018

Mobile

Ene)-4y

1 9829373503
rajeshgovaljaipur@yahoo.co.in

SUPPLEMENTARY TRANSMISSION SCHEME OF UPCOMING IPP PROJECTS IN CHHATTISGARH

765/400kV, 3¥*500MVA, ICT-2 at Dharamjaygarh S5 along with associated bays

Date of Commercial Operation: 0L 0L 2014 (Anticipated)
(RS./ LAKHS)
PARTICLLARS Estimated . .
_ Esimated Esimated
i Expenditure | Expenditure i i
Expenditure Expenditure | Expenditure
from from Total
UPto 01002013 10|0L 102013 to] O™ FIom | ey penditure
a2 [ O a1 1aa0ts | 0101200410/ 01.04.2014t0 P
- -y 31.03.2014 | 3103 2015
{DOCO)
LAND (FREEHOLD)
BUILDING,CVIL WORKS & COLONY 214.04 17325 154. 84 105703 647.16
TRANSMISSION UNE
SUB-STATION 3,434.87 1,955.26 1,289.19 1,122.68 928.07 8,730.07
PLCC
3,434.87 2,169.29 1,462.44 1,277.53 1,033 11 9,377.24
Initial Spares Included in Above - Tragsmission Line
- Sub-station 1347

This is to certify that the abwe summary has been prepared on the basis of the information drawn from the Audited Statementof Accounts of
Power Grid Corporationof India Ltd., Western Region, Nagpur up to 31-03-2013. The expenditure from 01- 04-2013to 30-09-2013 have been verified
fromthe books of accountsof the project. Balance expenditure iSbasedon the estimates as certified by the Management.

Place : NAGPUR
Trabe: 26-fo-17
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K G Goyal & Associates

COST ACCOUNTANTS

Delhi Office : Jaipur Office :

4A, Pocket 2 289, Mahaveer Nagar-I|
Mix Housing, Maharani Farms

New Kondli, Mayur Vihar-ill Durgapura

New Delhi- 110096 JAIPUR - 302018
govaldelthi@yahoo.co.in Mobile : 9829373503

rajeshgovaliaipur@yahoo.co.in

CERTIFICATE OF EAPITAL COST
Project Name: SUPPLEMENTARY TRANSMISSION SCHEME OF UPCOMING IPP PROJECTS |N CHHATTISGARH
Name of Element 765/400kV, 3*500MVA, ICT-2 at Dharamjaygarh SS along with associated bays
Date of CommercialOperation: 01.01.2014  (Anticipated)
(RS./ LAKHS)
PARTICULARS CAPITAL 10€ {EDC TOTAL
cosT
[lels b))

Expenditure Upto 31.03.2013 3,ITH.17 I21.53 35373 3 4Z4.E7
Eﬁxpenditurefrgmioi.M.ZGH fim 30.09.2013 1,975,065 163.24 IR0 3 ARN29
Estimated Expenditure from 01.10.2013t o 31.§2.204 % (DOCO) 1,365.63 8112 1164 146248
Esimated Expenditure From fid. 1. hid t 0 31.03.2014 127153 - - 1,271.53
Esimated Expenditure From-01.04.2014 t 0 31.03.2015 103511 5 . 1,011

B,A37.43 a4 B3 74.53 | 8.377.24

This is to certify that the above summary has been prepared on the basis of the informationdrawn from the Audited Statement of Accounts of
Power Grid Corporation of India Ltd., Westem Rgion, Nagpur up to 31-03-2013 . The expenditure from 01-04-2013t 0 30-03-2013 have been
verified fromthe books of accountsof theproject. Balance expenditure isbased onthe estimates as certified by the Management.

Ll

Place : NAGPUR ]
Date :26-10-13 Fror B 3, 150
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PART - 111
. Form 1A
Calculation Of Return On Equity
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: WESTERN REGION
Nameof the Project: Supplementary Transmission Scheme of upcoming IPP Projects in Chhattisgarh
Name of the Transmission Element: 7651400 kV, 1500 MV A ICT-2 at Dharmjaygarh Sls along with Associated bays :DOCO :01-JAN-2014
1 im Lacy
Particulars Existing 23835 2009-2010 20i10-2011 2011-2012 2012-2013 2013-2014
1 2 3 4 5 6 7
Equity as DOCO ‘ 2,119.99
Notional Equity for Add Cap 383.26
Total Equity 2,503.25
Return on Equity i@ 18.044% 104.28
Petitioner




PART - 111
Form 2
Details of Transmission Lines And Substations
Name of the Transmissioii Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: WESTERN REGION !
Name of the Project: Suppl ementary‘ Transmission Scheme of upcoming | PP Projectsiin Chhattisgarh !
Name of the Transmission Element: 7651400 kV, 1500 MV A |CT-2 at Dharmjaygarh S/s along with associated bays :DOCO :01-JAN-2014
Transmission Lines ‘
1Mo, Mame of Line Typeof Line/| S/CorD/C No. of Sub- VoItan"(.ar level | LineLength Date of Covered in the present
AC/HVDC Conductors k ‘ (Km.) Commercial petition
operation '
Yes/No If No,
petition
No.
. \
Substations ‘ ,
SL.No, Name of Sub-Station Type of Voltage No. of Transformers/ No. of Bays Date of Covered in the present
Substation | level kV Reactors1 SV C etc (with Commercial petition
Conventional | Capacity) operation
/GIS/ HVDC
Terminal {
Y HVDC Back
"':'_r: to'Back |
765KV | 400KV | 220 KV | 132KV = A Yes/No If No,
\ & bemy_LLm wfmd petition No.
1 Dharamjaygarh/Korba Conventional 17651400 |1X 1500 MVA!
Pooling Station
ICT-2 785 1] 101-JAN-2014 Yes
ICT2 - 400 1 . 101-JAN-2014 Yes
Totd 1 |1 w
< - =
o Petitioner
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, PART - IIX
‘ Form 3
Normative Parameters considered For tariff calculation;
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD.
Name of Region: WESTERN REGION
Name of the Project: Supplementary Transmisslon Scheme of upcoming | PP Projects in Chhattisgarh
Name of the Transmission Element: 7651400 kV, 1500 MYV A ICT-2 at Dharmjaygarh S/s along with associated bays :DOCO :01-JAN'-2014
Year Ending March |
Particulars Unit Existing 2008-2009 2009-2010 2010-2011 2011-2012 2012-2013 2013-2014
1 2 3 4 sl 6 ‘T 8
Base Rate of Return on Equity Y \ 17.481
Tax Rate % ! 11.33
Target Availability % & 98.00
Nonnative O&M per Km. — Rs. lacs ! Given Below
Normative O&M per bay Rs. lacs | Given Below
Spares for WC as % of O&M i 15.00
Recievables in Months for WC months 2.00
Prime lending Rate of SBI as on 01-APR-2009 % l 13.20
Morms for O&M expenditure for Transmisslon Sysbem
H08-10 | 20l0=-11 2011-12 01T-13% | 200314
Maswei far sub-utation (Rs Liks per bay]
1765 BV | T1.36 T1.56 4199 EbGE | 154
ARV 5140 24,40 SE57 G1.92 £5 .45
IMEV ' 3648 IETE 41.00 £1.38 45.0
131 KV and hglow 620 770 2528 396 12.73
Merm for AC snd HYTHC Lines (B Lakhs per km)
Sisgle Circeit (Rundied canductur with four of more fub-conductorns) 1437 | 058 .60 0434 0571
Single Circeit [Twin & Triple Coaducton) 0154 0.178 (14D 0423 0.447
ey Birale Circwit [ Single Comdusios) 2179 0.1549 0.200 1 B 0234
rr_.,!..u. Cirgsit [Bundled conductor with foer oo mose pub-porducton] LMD 0954 1051 LIEL LE74
A le Corducior) QAT 0663 [ e LTl IL743
i 0265 0,254 0,301 2.314 0.336
LA Narm e . =
A #4300 45 00 40500 123 .00 A51.00
e i . ) 1450100 1533 440 1632104 171300 131100
[ Falcher:Eolar HYDHE bapole scheme (s Lakh) 159905 179400 1599 00 2008 £ 1 LiL2.00

=

Petitioner
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FART-III
FORM-5A

£ Abstract of Capital Cost Estimates and Schedule of Commissionine for the New proiects

|Name of theTransmission Licensee :
 Jame of Region:

|
i dame of the Project :

,[\Ielme of Element:
ICapital Cost Estimates

POWER GRID CORPORATION OF INDIA
WESTERN

SUPPLEMENTARY TRANSMISSION SCHEME OF
UPCOMING IPPPROJECTSIN CHHATTISGARH

7651400 kV,1x1500 MV A, ICT-2 & Dharmjaygarh S/s
along with associated bays

2%

-

TBoard of Directorl Agency approving the Capital cost estimates: Board of Directors of POWERGRID »
lDate of approval of the Capital cost estimates: Memo No. CICPl WR-241 dated 22.03.2012
’ - Present Day Cost Completed Cost
I COO
‘rice level of approved estimates Asof 4th Qtr. of the year 2011 ?S{;n Scheduled
I
I
. (Foreign Exchangerate considered for the Capital cost estimates
B I_’Janital Cost exclading IDC & FC
\
- "Zoreign Component, if any (In Million US$ or the relevant Currency) 0 0.00
_,,| Domestic Component (Rs. Cr.) 73.38 82.68
TJcapital cost excluding IDC & FC (Rs. Cr) 73.38 B2.68
D F
5 | “oreign Component, if any (In Million US $ or the relevant Currency) 0 0.00
¢ Domestic Component (Rs. Cr.) 421 4.74
_,ITotal IDC & FC (Rs.Cr.) 4.21 4.74
: |Rate of taxes & duties considered
"~apital cost Including IDC & FC
~oreign Component, if any (In Million US'$ or the relevant Currency) 0.00 0.00
“1L
- Inomestic Component (Rs. Cr.) 71.59 8742
-lTotal Capital cost Including IDC & FC (Rs. Cr) 77.59 87.42
; . | 01.01.2014
|Schedule o Commissioning 01.04.2014 (Anticipated)
., Scheduled DOCO elementwise)
[
: |H|::|14:,
L Cbpy of approval letter should be enclosed. i ';Ef
|.J. Details of Capital cost are to be fhmished as per FORM-5B or 5C as applicable. {-' ‘f—g
1. Details of IDC & Financing Charges are to be fhmished as per FORM-16. 5 B o f_':i | ,ﬁ'-"
| ik, :';;r Dntirioner
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I = TART-HI|
Form 5B
Element wise Break-up of Project Cost for Transmission System
Nsme of theTransmission Licensee : Power Grid Corporatio of India Ltd.
Nameof Region: Western Reglon-I
Name of th# Project : SUPPLEMENTARY TRANSMISSION SCHEME OF UPCOMING IPP PROJECTS E¥ CHHATTISGARH
il 4 dbad
BHw Tl Dirarn Admitted Cost
1 2 = ==
L4 [FPRAHSMISCHON LINE
il! |Muuﬁ
Ll |Oeug i n-y
py |Frefmimery vesipsioa gt ol vy, Mo ddesreve FTCO .
paEr civdl vk, compreion sie + falory slang T.L Linek
pu—
Simiie
7 [asredtecl m Canduria: 1 =
A Eiedion Swiapeg & Ol ths ieghaing frasdsiion
39 Foesd Wrapawiidop | s saapip sl
"Wamen sl Duidm
t Cihar Taoes & Hhﬂ.‘lﬂ in Aibaia §
am & Thorim
Teial -Trescraiiias lnm
o b
B |SUBSTATEORS
4.0 Preliminary works & land
4.1  |Design & Engineering 0.00] 0.0d 0.00] 0.0d
42 |Land 0.0d 0.09 0.0} 0.0}
43 |Site preparation 0.0 000) 0.0d 0.00
Total Preliminary works & land Q@ 0@ 0.00 0.00
30 Ll Wasnrka
[ 81 [Conssd Rours B 00T Buibing ivlufing Y A 3 3 ] T
1T
STEET SRR T HITE <134.50|
qfpad) [FITET] 1 ] | prics vanisiion
a0 18 (11 D00 ki)
[C1%] e 0| ey Areceed
LR (a0 | s coamnpeniaivg
[0 bilig
s |
150 -11.78|
LR Il
a3
AT ET
TR 13551 [T s TR
[T %] [TE] wnll




| M
(MNP S p— Power arid Corporation gf jn g Ltd.
Name of the Region : Western Region-{ Form«5¢
Name ofthe project: SUPPLEMENTARYTRANSMISSIONSCHEME OF UPCOMINGIPP PROJECTS IN CHHATTISGARH
Name of the Transmisslon flement: ~ 1*S3@MWA ICT-2 at Dharamjaygarh SS along with associated bays
dircicipaind BGLD: OLOLINI
" [SupplyandErectionofICT-2at I
Dharamjaygarh i fivariad frim
| g — N
[ 1 765KV Auto Transformer Package (P248-AT M/s Transformers fifi-L5) 1 54-Wl 1,/ TH. 22.10.2011 6 Open 22.10.2013 | With 368,266,109 108,594,659 73646127, 550,506,895 27,843,923 42.840.000
01) : Supply, Ermion Tamting & Rectifiers (India)  |927/3/G3/NOA-1/3971 Escalation
Commissioning of 19x500 bk, Jakss'i Led Dated 22.10.2011
400V3 KV Single Phase Transformers ar
— {(heras SSseak Purrian gbskers, P AR A = i L . —
§ |78 Y e Tramskowes Frciage [FRH-AT] M8 Trassheesr & | G2 i wWW L TR LER[F 1] ] Denty ILI0ZAL | Wis 17318000 . of 17,310,001 17,729,527 8,235,474
01) : Supply, Erection, Testing & Semifere [Iella] | SOTNAET W QAR H i stion
Comvuicdming of IS ML PENT Y |y Dated 22 10.2011
ALE'T K7 Hrefn Pha T rereen
Onshare
3 [745KY Auto Transformer Package (P248-AT| M/s Transformers &| CC-CS/136-WRL/TR- 22.10.2011 6 Open 22102013 | With 11,241,331 0 11,241,331 0,819,436 1,421,895
01): Supply, Erection, Testing & Rectifiers (Indla)  [Sumyl i 101/ 3574 Escalation
Commissianing of 19X500MVA 765/+/3 / Led Dated 22.10.2011
400v/3 KV Single Phase Transformers at |
Chamna [ Errrina
4 |Supply.Erection and Commissloningof | Mz ALSTOM ORI EE- WA /TR - 20.03.2012 Open 16,330,777 130.635 0| 16,461,412 6,802,804 2,313,358
stngle Phase Transformer at [ Te e LR b |
Dharamjaygarh 85- EQR CIVIL Dated 20.03.2012 |
OUANTITY ONLY
IET-L s an B ammbangarh 52 0
!
5 | Extension of 765KV Dharamjaygarh S | M/s L&T OCC5/L R WELJES 11.01.2013 6 Open 10.08.2014 | With - o
{under Supplementary Transmission BN E AR T A | S ! Escalatlon '
|__|Scheme)- Supply Dated 11.01.2013
79,612,745 194,464 0| 79.807,209| , 48122941 30,526,461
& | Extension of 765KV Dharamjaygarh S [M/s L&T CC-CS/182-WR1/SS- 11.01.2013 6 Open 10.08.2014 With 22,128,610 138.631 0| 22,267,241 8,681,503 8,190,001
(under Supplementary Transmisslon 1809/3/G1/R/NQA-11/4567 ' Escalation !
Scheme)- Service . . Babml 1101 2013 | | -
rf Supply of Clrcuit Breakerat - . 01 = B LE __-1
Dharamjaygarh S&-Disnreed ipam | |
t iy al PAERY Cirrae Breaker gt |MjLAmwa (e ETE T TR TR ] I 27.12.2011 I 3 Open 26.08.2013 With 5128017 | '] 511807 3,425,466 1,692,550
Dharamiayearh 55 NISERIGT 0 e Escalation | ¥ _‘
2 I S IS T T — | R s =l s : _ |
— 3 —— — — g
| B |Hissallaneous Testing Instruments Estlmatcd 1 b i A . -5 - 7,500,000
] Grand 'I'I:ll:lj ;| | I 523,956,071 109.056.389 73646127 706660567 , 127752552 _ 103310511 —

. -
Ij}.;'!:[i"
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! | PARTN
Form 5D
DETAILS OF ELEMENTWISE COST
. Name of theTransmission Licensee : Powergrid Corporation of India Limited
Name of Region: WESTERN
Name of the Project : SUPPLEMENTARY TRANSMISSION SCHEME OF UPCOMING IP? PROJECTS IN CHHATTISGARH
Transmmission lines
S.NO. Nameof line Apportioned approved Cost (Rs. Completed Cost (Rs. #8%3) Covered in the present petition
£ mmiFR) Crs
niaiiara
S.NO. Name of Substation Apportioned approved Cost (Rs. Completed Cost (Rs. i Covered in the present petition
CrS  wemiFR) ei3
yes/no if no, petilion
no.
7651400kV,1x1500 MVA. |CT-2 at Dharmjaygarh S/s along with Yes
! associated bays 7759 92377
Balance system 54.60 yet to be commissioned
Total 132,19 R
=g
—
o
itioner \
TR e
/ h : ; e



PART - 111,

Form 6
Financial packageupte COD

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: WESTERN REGION
Name of the Project: Supplementary Transmission Scheme of upcoming | PP Projects in Chhattisgarh
Name of the Transmission 7651400kV, 1500 MVA ICT-2 at Dharmjaygarh Sls along with associated bays
Element: :DOCO :01-JAN-2014
Project Cost ason 7066.61 (Rs. in Lakhs)
COD/31.03.2009:
B AT F e B L ipataa 2014

iHs in Lacs)
Transmission Lines

Financial Package as|Financial Package as on As Admitted on COD
apportioned/ Approved|{COD
Currency and Amount Currency and Amount Currency and Amount

Loans
Loans- Domestic INR 5431.27| INR 4946.62 I
Loans - Foreign
Total Loans 5431.27 4946.62
Equity
Foreign
Diomestic INR 2327.69 INR 2119.99
Notional 0.00
Total Equity 2327.69 2119.99
Debt Equity Ratio 70.00:30.00 70.00:30.00
Total Cost 7758.96 7066.61
B Debt Equity Total
Add Cap For 2013-2014 1277.52
Add Cap For 2013-2014 Actual Normative
Dl 894.26
Equity 15326
Total 1277.52 TH
Total Capital Cost with ADDCAP upte 01.04.2014 8344131
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PART - I1X
Form 9
Statement of Additional Capitalisation after COD
Name of the Transmission Licensee: POWERGRID CORPORATION OFINDIA LTD.
Name of Region: WESTERN REGION
Naine of the Project: Supplementary Transmission Scheme of upcoming | PP Project}s in Chhattisgarh
Nanie of the Transmission Element: 7651400 kV, 1500 ¥YA ICT-2at Dharmjaygarh Sls along withassociated bays :DOCO :01-JAN-2014
COD: 01-JAN-2014 :
| (Rs in Lagsh
SlL.Noe. Y ear Work/Equipment proposed to be added after COD | Amount capitalised and Justification as per Regulation Admitted Cost
upto cut off date/ beyond cut off date proposed to be capitalised propose under which
covered
1 2 3 4 5 6 7
1 |2013-2014 BUILDING 1 54 g4 pAIBNCE and Retention Payments 9 (i)
SUB STATION 113768 Balance and Retention Payments 9 (i)
Total 127752
2 2014-2015 BUILDING 105 03 Balance and Retention Payments 9
SUB STATION 978 077 Balance and Retention Payments 9 |:|'|
Total 1033.10

T

Petitioner
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PART -111
Form 9A
Siatcment of Capital Cost
Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIALTD.
Name of Region: WESTERN REGION
Name of the Project: . Supplementary Transmission Scheme of upcoming | PP Project§ in Chhattisgarh
Name of the Transmission Element: 7651400 kV, 1500 MV A ICT-2 at Dharmjaygarh Sls along with asseciated bays :DOCO :01-JAN-2014
Statement of Capital Cost
(To e given for relevant dates and year wise)
(B8, in Crores)
01-APR-2005- | 04-APR-2010- | 01-APR-2011- | 01-APR-2012- | 01-JAN-2014-
1-Mar-20010 | 31-Mar-2011 | 31-Mor-2012 | 31-Mar-2013 | 31-Mar-2014
| A |lﬁ Crpening Gross Blogk Amount os per bopks a7
b} Amount of capital lisbilities in A{a) above
S c) dmpond af I0C, FC, FERV & Hﬂggg casd meluded @ Ala) above 4535
d) Amousnt of [EDC (excluding TDC, FC, FERY & Hedging cost) inchaded in Afa) a : Q.75
B [a) Addition in Gross Block Amountduring the period 13,78
by Ausoant of capitnd [abilities in Bia) abowve —
) Amaunt of IDC, FC_FERV & Hedging cost included i B(a) above
di Amount of 1EDC (excluding I0C, FC, FERY & Hedeing cost) included in Bia} s
C Eg Claging Gross Block Ameant us per booka B3.45
b Amount of capital liabilities in Cla) above .
¢} Amount of IDC, FC, FERV & Hedging cost included in Cia) ahave 4,65
| |d:| Amouat of TEDC {exchnding IDC, FC, FERV & Hedging cost] inoloded m Clala 0.75

W ®

etitiomer

i
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Name of the Transmission Licensee:
Name of Region:

Name of the Project:

Name of the Transmission Element:

Financing of Additional Capitalisation

POWERGRID CORPORATION OF INDIALTD.
WESTERN REGION

Supplementary Transmission Scheme of upcoming | PP Projectsin Chhattisgarh

Ay

7651400 kV, 1500 MVA ICT-2 at Dhar mjaygarh Slsalong with associated bays :DOCO :01-JAN-2014
|

!
-

PART - III
Form 10

(Rs in Lacs)

Projecied A crual

Admitted

Financizl Year |From COD to31- Year2
(Starting from Mar-2014
COD)

Year3

Year4d

Year5& Soon

Yearl

Year2

Year3

Yeard

Year5 & soon

1 2 3

10

11

Amount 1277.52
capitalised in
Work/Equipmen
t

Financing
Diatalls

Loas-]

Lopa? |

Loan-3 and so
i

Tatal Loan Hid. 26

Equity 18116

| Imternal
'|I?l!|:mumu

Dihers

Tetal [ 12778

ﬁ‘:.;;'f{

i
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Name of the Transmission

Licensee:
Name of Region:
Name of the Project:

Name of the Transmission

Calculation of Depreciation Rate
POWERGKID CORPORATION OF INDIA LTD.

WESTERN REGION
Supplementary Transmission Schemeof upcoming | PP Projectsin Chhattisgarh
7651400 kV, 1500 MVVA ICT-2 at Dhar mjaygar h S/s along with associated bays

PART - 111
Form 11

Element: :DOCO :01-JAN-2014
(Fs im Liscs)
e Name of te Asseis Gross Blsck ssan | Addesp dering the | Gross Block sson | Depreciation Hates as | Depreclatisa Amvast
1N DY o am on year J1.0X2004 or az oo per CERCs wp fo 31114
COvD, whichsver B C00, whichever b eprecistion Kate
| sl lsl e Sthedek
;..._t —l i 3 4 5 | e=Colé X a5 |
28] 3-2904 — — _—
1 FEEENOLR LAND .00 o0 _ HWH] S ]
1 BUILDNG i 1 54,84 ]-J-Hi’ 14K
] TR 1DE [(BL 5] 0¥ 1.18% L]
F TR STATION > ST |12 4 5.28% 3i58]
R = ot L] e B.11% Iﬁ:
& |REASEHCL Y LANT npa 0§ 1348 00
Taind pLa ] 1375 _ I |
- Weighied Average Rade of Depreciation (%) _ _ !-1".1_
Elapsed Lifle = ik
s
tioncr
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Name of the Transmission Licensee:

Name of Region:
Name of the Project:

Name of the Transmission Element:

Supplementary Transmission Scheme of upcoming | PP Frojecis in Chhattisgarh

Statement of Depreciation

POWERGRID CORPORATION OF INDIA LTD.
WESTERN REGION

7651400 kV, 1500 MVA ICT-2 at Dharmjaygarh Sls along withassociated bays :DOCO :01-JAN-2014

Wy

PART - 111
Form 12

(Hs in Lacs)

Financial Year

Upto 2000-

2001-2002

2002-2003

2003-2004

2004-2005

2005-2006

2006-2007

2007-2008

2008-2009

2009-2010

2010-2011

2011-2012

2012-2013

2013-2014

1

3

5

6

7

8

9

10

1

12

13

14 15

Depreciation on Capital
Cost

91.40

Degreciation on
Additional
Capitalisation

Amount of Additional
Capitalisation

1,271.52

Depreciation Amount

8.06

Details of FERV

Amount of FERV on
which depreciation
charged

Depreciation Amount

Depreciation Recovered
during the ¥sis

99.46

Advance against
Depreciation recovered
during the year

Depreciation and
Advance against
Depreciation recovered
during the year

99.46

upto the year

Cumulative
Depreciation And
Advance against
Depreciation recovered

99.46

ou BEL

Petitioner



Calculation of Weighted Average Rate of Interest on Actual Loans

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
Supplementary Transmission Scheme of upcoming | PP Projectsin Chhattisgarh
7651400kV, 1500 MVA ICT-2 at Dharmjaygarh S/s along with associated bays

POWERGRID CORPORATION OF INDIA LTD.

PART -111
Form13

Element: :DOCO :01-JAN-2014
__ (RsinLacy)
Particulars . Existing| 2009-2010 2010-2011 2011-2012| 2012-2013] 2013-2014
- T 2008-2009 .

Proposed Loam 200 3-14 {(1R05%)

Ciross Loan (fpening | | 44662 |
%:umulaliﬂ Repayments of Loans upto Previous

ear

Met Loans Opening 4 244862
Add : Drawal(s) during the year

Les:-R 3] off Leans dusing the

Mei Loan Closing 2446 67
Acvverage Mel Loan 2444562
Rate of Int=rest on Loan % % ] Aegl  10.05%
{lnteregt on Loan _trrd
BOND XL
| Gross Loan Opening | 250000
Cumslative Repayments of Loans upto Previows

Year o e
et Loams Opening R 2500.00
Audd : Dieaveal{s) during the vear

Less - Repryments(s} of Loans during the year 1 1
Met Loan Closing 300,003
Axverzge Met Loan 280,00
Raie of Ieerest on Loan 1% Q%] % (] 9.3%
Interest on Loan I 232,50
Tastzl

Gross L oan Opening 4946.62
Cumulative Repayments of Loans upto

.Previous Y ear

Net L oans Opening 4946.62
Add : Drawal(s) during the year

L ess: Repayments(s) of L oans during the year

Net Loan Closing 4946.62
Average Net Loon 4946.62
Interest on Loan 478.39
Weighted Average Rate of Interest on L oans 9.6710%

4%

,gg.:@f/

itioner
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WRART 32E 4 11279 ww, 1, P A6, 72 RReh-110 001
State Bank of India Corporate Accounts Group Branch, Jawahar Viyapar Bhawan,
11th 8 22h Foor, |, Tostoy Marg, NeWDeli-110 001

Tel.: 23374505, 23374505, 233TASALAMT-1), 23353022( AGM& 000, 23701043, 23350506(A & A, 23352995( CS) 23352968 (1B)

£
Fax : 23353101 (Sectt.), 23352793 {CS), 23353029 (IB)
¢
' ?‘j"ﬂ:\u
- : it e
The Djrég‘w(ral Manager (Finance), (_E]ﬁ s
Power Brid Cerporation of India Ltd.,
Corporate Office,
Saudamini, Plot No 2
See-29, Gurgaon-122001
Haryana
Fax No. 0124-2571889
CAG/AMT-1/2013-14/ 5% 31.10.2013
Dear Sir,
PAYMENT OF MONTHLY INTEREST ON TERM LOANS
INTEREST FOR THE-MONTHOf OCT 2013 — —
With reference to above, an interest calculated on daily products basis, as detailed below, is
payable on 01.91.2013, We give below the term loan-wisefaccount-wise break up enabling you
to make the payment online.
Term Loan \
[ Account No Amount | Period Days | Interest Amount |
Bate(%) |  Pavable(iNR} |
32247673988  25550000000| 01.10.13 o 09.10.13 ] 10.05 53315000
26550000000 101013 0 18.10.13 8 1005 65753082
20550000000| 19,1013 10 24.10,13 5 10,05 4BE1B219
i 30S50000000| 25,1013 i 28.10,13 4 10,05 33646840
32050000000| 291013 to 31013 2 10.05 17649452
| 34500000000 ___31.10.2013 1 10.05 8499315
[ | TOTAL N Z38T21917T
Short Term Loan _
AccountNo Amount Period Days | Interest Amount
Rate(%] Payable(INR)
32842914906| 20000000000 01.10.13 to 31.10.13 31 9.8 166465753
TOTAL 31 | 166465753
GRANDTOTAL 405187670

| Dy. General Mianager & RMAMT-1)

i

2. We, therefore, request you to make suitable arrangements to fund your current accouﬁt, SO
that we receive the credit into your TL account on 01.11.2013.

Yours faithfully "

o

uuuuuuu



- NATIONAL STOCK EXCHANGE MNIE T Y
OF INDIA LIMITED \ﬁ)

Stock of the nation

Ref.. NSE/LIST/ 175394-C | July 19, 2012

The Manager (Finance)

Power Grid Corporation of India Limited
' Saudamini,

Plot No.2, Sector - 29,

Gurgaon(Haryana) - 122 001."

Kind Attn. - Mr. M.C. Pant L

Dear Sir,

Sub: Listing of Secured Redeemable, Non-Convertible, Non Cumulative,
Redeemable, Taxable Bonds (Series— XL) issued by Power Grid
Corporation of India Limited

This has reference to your application for the listing of secured redeemable, non-
convertible, non cumulative, redeemabl e, taxable Bonds (Series-XL).

In this connection, we are pleased to inform you that the securities as specified in the
application are dul y listed on the WDM segment with effect from July 19, 2012 and dl
members have been suitably informed as per detailsgiven in the annexure below:

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following month, if the sccurity was traded during the previous month. This report
will contain price volume details for each day traded.

Yourstruly,
For National Stock Exchangeof India Limited
s s idna

Vishal Patelia
J_,Managa

¥

. Heredmm furna Lnmpics, Bemclra (F; M =i A ] - ¥ M +0T JT FGSLEIFENE ESTHIEE Faw < P JEQDETRF-UE IATE
E=ne b 1 DR T i - infdiaoa



Contingation Shedt
Annexure |
Power Grid Corporation of India Limited
Details of Sceurities_
| ] Allotment
Security amoant | Maturity
Sr. No. | Issuwe Deseription | Type Security Issue (T lakhs)} | date
.I POWER GRID CORP 9.30% :
;_ 1 2016 (SXL, STRPP-A) P PGCl6A 9.30% | 333125 28-Jun-2016
POWER GRID CORP 9.30% .| "
| 2 “‘_?917 (SXI., STRPP-B) PT POC1TA 9.30% | 333125 28-111:1—2017_
POWER GRID COW 9.30% |
" 3 2015 (3-X1, STRPP-C) . PGCI8A 9.30% 333125 28-Jun-2018
POWER GRID CORP 9.30% . '
2019 S XL, STRPP-D) | PGC19A 930% 333125 28-Jun-2019
POWER GRID CORP 9.30% |
i 5 2020 (SXL, STRPP-E) Fl PGCI0A 9.30% | 3331235 28-Tun-2020
POWER GRID CORP 9.30%
2 :
6 2021 (S-XL, STRPP-F) PT PGC21A 9.30% | 333125 28-lun-2021
POWER GRID CORP 9.30% . e
7 | 2022 (SXL, STRPP-G) PT PGCIZA 9.30% | 333125 28-Jun-2022
| B ZPCCiZV:;/I(ESI?)?LRI;‘g?IIEIEI)QSOO/O PT MEFCIIA 9.30% | 333125 28-Jun-2023
POWER GRID CORP 9.30% -
o 2024 (S-XL. STRPP-I) PT PGC24 9300 | 333125 28-Jun-2074
POWER GRID CORP 9.30% ;
10 2025 |S-X1,. STRPP-J) Pl PGC2S | 9.30% | 333125 28-Jun-2025
” POWER GRID CORP 9.30%
il Iiwh {(S-XL, STRPF-K) PT PGC26 9.30% | 333125 IH-Iu.n-EEI?E-_
13 POWER GRID CORP 9.30% PT PGCI7 9.30% | 333125 28-Jun-2027
| 2027 (5-XL, STRPP-L) I




Calculation of Interest on NormativelL oan

Name of the Transmission

POWERGRID CORPORATION.OFINDIA LTD.

PART - 111
Form 13A

Licensee:
Name of Region: WESTERN REGION
Name of the Project: Supplementary Transmission Schemeof upcoming | PP Projectsin Chhattisgarh
Name of the Transmission 7651400 kY, 1500 MV A ICT-2 at Dharmjaygarh Sls along with associated bays
Element: :DOCO :01-JAN-2014
- ¥ o " (s im Lacs
Particulars Exfsting] 2009-2010) 2010-2811| 2011-2012| 2012-2013| 2013-2014
umzmﬁ

1 1 ] 3 4 5 fi SFi
Lrross NMormative Loan -ﬂ!!l:lj_ll i u 4 66T
Cumulative repayment of Normative Laan uploe
previous year o i |
Mel Mormative ban - (pening PR
Increase/Decrcase due to ACE during ihe Year 426
Ropayments of Nermative Loan during the year 98,46
Net Normativeloan - Closing _ - - = - - — —|  5;741.42
Average Normative Loan 5,344.02
Weighted average Rate of Interest on actual 9.6710%
Laoans
Interest on Normative loan 129.20




™

Name of the Transmission
Licensee:

Name of Region:
Name of the Project:

Name of the Transmission
Element:

Calculation of Interest on Working Capital
POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION

PART -mM
Form 13B

Supplementary Transmission Schemeof upcoming | PP Projectsin Chhattisgarh
7651400 kV, 1500 MVA ICT-2 at Dharmjaygarh S/s along with associated bays

:DOCO :01-JAN-2014

- a THs Im Lats)
SLN Particulars Existingl 2009-2010 2010-2011 "2011-2012| 2012-2013| 2013-2014
0. 2008-2009]
1 2 3 4 5 6 7 8
1 |0 and M Expenses 13.09
2 |Maintenance Spares 2357
3 |Recievables 254.55
4 |Total Working Capital 291.21
5 |Rateof Interest 13.20
6 |Interest on Working: Capital 9.61
T §
Petitioner
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_." _' EE- ﬁiﬁ T':I L Ilmﬂ}mﬁm T
= State Banly of India

Copamie beogunts Geoop Branch [ awatan Veaper Bhavan,
" & U Flen °, Toistoy Marg, New Deibe- 1168
Ber ERAGRETI FINCEEUI CG2SEATIARIT TERMANT ALK R OO0, Ja701093 230506 48 4 Ar TI352605 (G5 2052958 .
P J353G008en; 13362793 4CS. 2335350948,

TO Wi T MAY CONCERN

This is to cenify that SBi BASE RATE (BR) on 01.24.201 3 was 9.70% p.a.

W".
, o
‘Dy.General Manager & RM (AMT-i)

15.04.2013



PART - 11
Form 14
Draw Down Schedulefor Calculation of IDC & Financing Charges
Name df the Transmission POWERGRID CORPORATION OF INDIA LTD.
Licensee:
Name of Region: WESTERN REGION
Name of the Project: Supplementary Transmission Schemeof upcoming I PP Projectsin Chhattisgarh

Namedf the Transmission 7651400 kV, 1500 MVA ICT-2 at Dharmjaygarh Slsalong with associated bays
Element: :DOCO :01-JAN-2014

(Rsin Lacs) - .

Draw Down Schedule for Calculation of IDC & Financing Charges
SINe| Drawn Down Quarter 1 Quarter 2 Quarter n(COD)

SLNo. Particulars Quantum In | Exchange Rate| Amount In Quantum In | Exchange Rate| Amount In QuantumIn | Exchange Rate| Amounl In
Foreign on Draw Indian Rupee Foreign on Draw Indian Rupee Foreign on Draw Indian Rupee
Currency Down Date Currency Down Date Currency Down Date

|_ 1. Losns
1.1 |F0reign L oans
1.2 Indian Loans
21 |mONB XL |

2300 [

111 |F Laas 103
148 (10 05%5]

_h_-:wm pL o
[
Financing Charges
| Total bnsdiam Lones
[erw Dorwn At | LG
113 a0
Fivarcing Churges L
| Vot of Lasas Tz :
Dorass IDavas A v bl oI
jiEs 254 48
Financing Charges 0. 00}

2 |Equity
2.1 | Foreign Equity Drawn
2.2 |Indian Equity Drawn 0
Total Equity Deployed 0. 00
The project has been furded through domestic loans allocated from the common pool based on the phasing of expenditure and IDC has been booked accordingly As the loans are

allocated from common pool, quarter wise drawl 1= not furniished

Petitioner




INDEX

Name of the Company
Nameof the Project :

Name of the Transmission Element:

Chechlist of Fésmai anil siher mformailon’ dscpmwnts e tarill filing for

CHECK LIST
PART-HI

Power Grid Corporation of India Ltd.
Supplementary Transmission Scheme of upcoming IPP
Projectsin Chhattisgarh.
7651400k V,1x1500 MVA, ICT-2 at Dharmjaygarh S/s
along with associated bays
[ Tamcmiden Syviem

Tﬁﬁlg Formsis (Transmbssion) = Tk
Symmary Fheel Ve i
Calenntion of Hetum o Eduity s ¥es

Dictsils & Transmisson Lises and Sulgalions Wow

Sormaiive Panimeiers mansdeed S 1@ [T caloul seons ek

Diglaily ol Forzips loans

ok il il e 3t e g0

I.'I-el_lﬂs- of F-:vrliE I_E\Eir:-

Mol apphcable fnd Besee moil enclosed

= FLr

Aksirmct of Adsmuied Cosl for e &miw

Hil apphizable ead !I:tn-:l:.'l enclosed

Absirec of Peofect Cosi Esitmabes ind Schedile off Conemisgioimag Tor the Vee
new Progedls
|FORM-5R Elerneri wise Bresk-up of Project Ceal fior Trankmision Swlem Yes .
FORM-5C_ Break-sp of Constrection/SupploSerice packages Yex
FiR -4 Dretails of elementoise oost Vi
FORM-6 Finarial Fachage wpio OO [¥e
Iﬂj-m. F Digaily of Project Sposiic Leans Mot appiscahle and himes sl enzlusel
m-; Dietaily of Alloalion of oorpomas hans 0 wanous raasmisseon clemenis Wal applicable smd Berece il cacliegal
| FUVRNE-% Sierermesr ol Additional Capisalission afie COD L]
FINEM-9A Siabemant o capital ot Vs
FIOEM- I0 Finanging ol Additines) Capyalisanon Ve
FUREM- 11 Caleulaon of Deprecisiion Rale Vel
[FRM- 13 [T | ———— Yes
FiiRM- 13 Caloutaion of Wel Averape Rateof Inieresi on Actual Loans [¥er
FUERM - 13A Calenlation of hm__g.llﬂrrqlierm_.rl; . F'I'In
FiXEM-13H Caleulation of lnderes] gn Weorking Capial Yed
F@_-lﬁ_ﬂ'n'r- 4 | D gown Schedule for Caleulation of B & Financing I:_“.'Iur:u:l. Wi
|}'-DII‘.'|.1’-IM | erual Cash Exgerefirers Mot epplicabie and henoe =oi enclosed
Other Information/ Documents
Sl. No. Information/Document Tick
Certificate of incorporation, Certificate for Commencment of Business,
Memorandum of Association, & Articles of Association ( For New Stationf -Not Applicable -
setup by a company making tariff application for thefirst time to CERC)
Regionwise and Corporate audited Balance Sheet and Profit & LosqConsolidated Balancesheet of POWERGRID &
2 Accounts with al the Schedules & annexures for the new Transmission|Regional Balance Sheet of WR for N 2012-13 shall
System& for therelevant years. be submitted shortly
3 Copiesoirelevant loan Agreements
4 Copies of the approval of Competent Authority for the Capital Cost and
5 Copies of the Equity participation agreements and necessary approval for thel Equity contribution by GOI (69.42%) and
foreign equity. elheral 101 5B %)
6 Copies of the HFTATEA with the beneficiaries, if any Coveredin petition
7 Detailed note giving reasons of time and cost over run, if applicable. Covered in petition
8 Any other relevant information, (Please specify) -Not Applicable -




